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A* regards licence* issued to indi
vidual mills, information is being col
lected and w ill be laid on the Table of 
the House.

Wrfttng and Printing Paper
f Shri Rub Krfahan Gnpta:

1761. <; Slul R. C. Majhl:
(Sh ri Snbodh H m i« :

Will the Minister of Commerce and 
ladostry be pleased to state:

(4) whether it is a fact that State 
T r a d in g  Corporation has started nego
tiations with the foreign countries for 
the import of a large quantity of 
writing and printing paper;

(b) if so, the names of the coun
tries with which negotiations have 
been started; and

<c) the result thereof?
The Mintatrr o f Commerce (Shri 

i Mw ito ): (a) Yes, Sir.

(b) U.S.S.R., Rumania, German 
Democratic Republic, China, Poland, 
Cseohoalovakia, Yugoslavia, Bulgaria 
and Hungary.

(c) Negotiations are still in pro
gress with the above named countries 
except German Democratic Republic 
and Bulgaria who have advised that 
U»ey will not be in a position to sup
ply during 1960.

Tibetan Kafagee* in Aim o n

i m .  Shri P. G. Deb: Will the Prime 
Minister be pleased to state:

(a) how many refugees from West 
Tibet came to Almora till the 30th 
November. 1M9; and

(b) how much amount has been 
spent on their stay in the camps 
there?

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal
Nehru): (a) According to the infor
mation available, 186 refugees had 
arrived from West Tibet through 
passes on Almora-Tibet border.

. (b) Information in respect of Hie
expenditure incurred is awaited from 
the Government of Uttar Pradedt,

Collection of Kent from Khtgsway 
Camp Oocapanta

17W. Shri Motilal Mahriya: Will the 
Minister of Rehabilitation and Mino- 
rity Affairs be pleased to state:

(a) whether Government have been 
collecting rent from the occupants of 
Reids Line, Kingsway Camp, Delhi 
regularly every month;

(b) whether it is also a fact that
• heavy arrears have accumulated

against them; and
(c) what facilities arc being given 

to refugees for repayment of such 
arrears?

The Minister of Rehabilitation and 
Minority Affairs (Shri Mehr Chan* 
IPuBins): (a) and (b). Efforts were 
made to collect the rent from the
occupants of Reids Lines regularly. 
An office of the Rent Collector was 
located in the colony and the staff 
went from door to door to make the 
collections.

(c) Claimants can pay the arrears 
of rent by adjustment against their 
own compensation or against the com-, 
pensation of others. Non-claimant 
occupants of Reids Lines can pay 20, 
per cent, of the arrears of rent in cash 
and the balance can be paid by them 
in instalments spread over a period of 
7 years. They can also have the 
balance arrears of rent adjusted 
against the compensation of others.

Allotment of Quarters at Reids Line, 
ftelhi

1764. Shri MoWai Malviya: Will the 
Minister of Rehabilitation and Mino
rity Affairs be pleased to state:

(a) whether the new quarters at 
Mall Road, Delhi are being allotted to 
the Redds Line residents on a per
manent basis; and

(b) if so, conditions on which they 
are allotted?.
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«h e  I b M r  o f RefcaMtttstton and 
ttottN ir M U M  48hri Mehr OtaaA 
<KhMaa>: (a) «nd ffo). The new
quarters will be allotted to the eligible 
displaced persons of the Reids line, 
'Kingsway Colony. The allottees will 
De able to acquire ownership rights 
in the tenements in the manner laid 
down in the Displaced Persons (Com
pensation and Rehabilitation) Act, 
1954 and the Rules made thereunder.

: export of Chillies and Tamarind
r m . Shri Agati: Will the Minister 

o f Commerce and Industry be pleased 
4o state:

(a) whether export permits were 
issued for red chillies and tamarind 
.during 1958-59;

(b) if so, what is the total amount
permits issued from the 1st April,

1958 to date;
(c) what is the percentage of 

'increase in the present prices of these 
commodities as compared to those 
prevailing during the corresponding 
period of 1957-58; and

(d) what action do Government 
propose to take to keep down the 
prices of these commodities?

The Minister of Commerce (Shri 
Kaniutgo): (a) Permits were issued
for the export of chillies. Export of 
tamarind is not controlled and conse
quently no permits were necessary.

(b) Actual exports of chillies and 
.tamarind from the 1st April, 1958 to 
30th September, 1959 were 3,737 tons 
and 9,490 tons respectively.

(c) Chillies 24 per cent.
Tamarind 385 per'cent.

(d) No proposal to regulate prices 
is under consideration for the present, 
but the position is being watched.

Training in Handicrafts
1766. Shri W ilffinaisn  Mao: Will 

-the Minister of Commerce sad Indns- 
'’t t f  he pleased to state:

(a) the total number of trainees 
undergoing training for Handicrafts

<Jo-operative» during the period trap 
1st December, Its# to 31st January, 
i « 0 ;

(b) the total number of official and 
-non-official trainees;

(c) whether the same rate of allow
ances, etc. have been fixed both for 
{O fficial and non-official trainees; and

(d) if so, what is the travelling 
allowance and dearness allowance of 
the official trainees?

The Minister o f Industry (Shri 
Manubhai Shah): (a) 25 persons were 
selected for lhis training course, out 
of which 19 persons have alread/ 
joined and the rest are expected to 
join shortly.

(b) 20 are officials and the rest 5 
are non-officials.

(c) and (d). In so far as the allow
ance for boarding and lodging is con
cerned, the rate for officials and non
officials is the same, namely, Rs. 100 
per month lor  trainees from out- 
stations and Rs. 35 per month for 
trainees from Delhi. As regards 
travelling and daily allowances, the 
non-official trainees will be entitled to 
Second Class railway farejactual bus 
fare for road journeys and a fixed 
daily allowance of Rs. 5 per day for 
the period of journey to Delhi and 
back. The officials will be paid 
travelling allowance and daily allow
ance by the Departments concerned, 
as admissible under the Rules, for the 
journeys to Delhi and back to head
quarters.

I.NA. Martyrs Monument in 
Singapore

1767. Shri Ramjl Verma: Will the 
Prime Minister be pleased to state:

(a) whether any request has been 
made by Indians living in Singapore 
asking the Government of India to 
take up with the Government of 
Singapore the question of rebuilding 
the war monument that was built by 
Netaji, Shri Subhash Chandra Base tn




